
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,18th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3544/2018 RAJU ROY
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. A CHAMUAH
MR. U SAIKIA
MR. S D ROY
MS. K BARPUJARI

GA, ASSAM
MR D DEKA (R5)
MR S A HUSSAIN (R5)
MR N J KUMAR (R5)

2 WP(C)/3682/2018 ILA TUMUNG AND 9 ORS.
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. M KHAN
A HUSSAIN
KAKALI DEVI

SC, PNRD
GA, ASSAM
MR. K K PARASAR(R3)
MR. G BORDOLOI (R-6,7,8)
SC, FINANCE

3 WP(C)/3737/2018
CAVT. NO.0361/2018

MUKUL SAIKIA
            Versus
THE ASSAM STATE HOUSING BOARD
AND 3 ORS.

MR. R SARMA
MRS. G M D BAISHYA

MS. A BHUYAN
SR GA,ASSAM
FOR CAVEATOR

4 WP(C)/3745/2018 HANIF ALI
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. S K ROY
MR. K RAHMAN

SC, ELEM. EDU
GA, ASSAM

5 WP(C)/3788/2018 DIPTI BORAH
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. D K KOTOKY
MR. N D SARMA

SC, ELEM. EDU
GA, ASSAM

6 WP(C)/3869/2018 DHANSIRI ASSOCIATES
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. K PAUL
MR. A SARMA
MR J P CHAUHAN

GA, ASSAM

7 WP(C)/7896/2019 PRITILATA DAS
            Versus
THE STATE OF ASSAM AND 9 ORS

MR A SARMA
MRS M DAS
MR M SARMA

GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 18/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
4) MR. J P SHARMA 01-07-2024 To 31-07-2024
5) MR. O P BHATI 28-06-2024 To 04-08-2024
6) MR. R L YADAV 15-07-2024 To 26-07-2024
7) MS. K YADAV 15-07-2024 To 26-07-2024
8) MR H Dey 17-07-2024 To 29-07-2024

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115642018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113162018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120042018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010116652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010123692018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010124162018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010252392019


9) MR. R SARMAH 15-07-2024 To 25-07-2024
10) MS M DAS 15-07-2024 To 24-07-2024
11) MS S KEJRIWAL 19-07-2024 To 22-07-2024
12) MR S K KEJRIWAL 19-07-2024 To 22-07-2024
13) K U AHMED 16-07-2024 To 22-07-2024
14) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
15) MR. R K BHATRA 16-07-2024 To 19-07-2024
16) MR. P MAHANTA 17-07-2024 To 22-07-2024
17) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
18) MR. V K CHOPRA 25-07-2024 To 29-07-2024
19) MR S SARMA 16-07-2024 To 15-09-2024
20) MS. N M DEKA 17-07-2024 To 20-12-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,18th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A.(Civil)/1673/2020
in MFA/4546/2020

THE NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SRI SANCHARA ORANG AND ANR

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

WITH
MFA/4546/2020
(Filing Number)

THE NATIONAL INSURANCE COMPANY
LIMITED
            Versus
SRI SANCHARA ORANG AND ANR (A)

2 I.A.(Civil)/543/2022
in MACApp./2032/2022

DHIREN ROY
            Versus
GIRIN BORTHAKUR AND 5 ORS.

MR. A R AGARWALA MS. R D MOZUMDAR
MR. K K BHATTA (r-6)
MS. C MOZUMDAR
MS JONA TALUKDAR (r-6)
MR. S P SHARMA

WITH
MACApp./2032/2022
(Filing Number)

DHIREN ROY
            Versus
GIRIN BORTHAKUR AND 5 ORS. B

MR. A R AGARWALA

3 I.A.(Civil)/2114/2023
in MACApp./49/2023

SUSHIL KUMAR MISHRA
            Versus
UNITED INDIA INSURANCE CO. LTD . AND
2 ORS .

MR J C GAUR
MS. M GAUR
MS P SHARMA

MR. R C PAUL (R-1)

WITH
MACApp./49/2023
(Filing Number)

SUSHIL KUMAR MISHRA
            Versus
UNITED INDIA INSURANCE CO. LTD . AND
2 ORS . A

MR J C GAUR

4 I.A.(Civil)/645/2024
in MACApp./2440/2024

SAHEDA BEGUM AND 2 ORS.
            Versus
RITWIK ROCHAN KALITA AND 2 ORS.

MR. N SHARMA MR. T DEURI(R-2)
MD A RAHMAN(R-2)
MR. R GOSWAMI (r-3)
MS. M SAIKIA (r-3)
MS. P BORTHAKUR (r-3)
MR D S DEKA(R-2)
MS. L WANGSA(R-2)

WITH
MACApp./2440/2024
(Filing Number)

SAHEDA BEGUM AND 2 ORS
            Versus
RITWIK ROCHAN KALITA AND 2 ORS F

MR. N SHARMA

5 I.A.(Civil)/1014/2024
in LA.App./2670/2024

M/S INDIAN OIL CORPORATION LTD.
            Versus
HABIB ALI AND ANR.

MR. N DEKA
MR. M GOGOI

GA, ASSAM

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082052020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082042020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010033042022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010033032022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001082023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010000952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042122024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010046362024


WITH
LA.App./2670/2024
(Filing Number)

M/S INDIAN OIL CORPORATION LTD
            Versus
HABIB ALI AND ANR A

MR. N DEKA

6 I.A.(Civil)/1302/2024
in MACApp./3944/2024

NATIONAL INSURANCE COMPANY LTD
            Versus
MAHESH CH. RAY AND 2 ORS.

MRS L SHARMA
MR. K K BHATTA

WITH
MACApp./3944/2024
(Filing Number)

NATIONAL INSURANCE COMPANY LTD
            Versus
MAHESH CH. RAY AND 2 ORS.

MR. K K BHATTA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 18/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
4) MR. J P SHARMA 01-07-2024 To 31-07-2024
5) MR. O P BHATI 28-06-2024 To 04-08-2024
6) MR. R L YADAV 15-07-2024 To 26-07-2024
7) MS. K YADAV 15-07-2024 To 26-07-2024
8) MR H Dey 17-07-2024 To 29-07-2024
9) MR. R SARMAH 15-07-2024 To 25-07-2024
10) MS M DAS 15-07-2024 To 24-07-2024
11) MS S KEJRIWAL 19-07-2024 To 22-07-2024
12) MR S K KEJRIWAL 19-07-2024 To 22-07-2024
13) K U AHMED 16-07-2024 To 22-07-2024
14) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
15) MR. R K BHATRA 16-07-2024 To 19-07-2024
16) MR. P MAHANTA 17-07-2024 To 22-07-2024
17) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
18) MR. V K CHOPRA 25-07-2024 To 29-07-2024
19) MR S SARMA 16-07-2024 To 15-09-2024
20) MS. N M DEKA 17-07-2024 To 20-12-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010046352024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010069222024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010069202024


THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,18th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3781/2018 ARJUN CHANDRA KUMAR
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR. A K DAS
MR. P MAHANTA
MR. M J GOGOI

GA, ASSAM
MR. A GANGULY (R7-R10)
MR T CHHETRI (R7-R10)
MR. J K DAS (R7-R10)

2 WP(C)/846/2019 CHAMPAK KUMAR BHAGAWATI AND 8
ORS.
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. K N CHOUDHURY
MR. T DEURI
MR. R SARMA

ASSTT.S.G.I.
SC, HEALTH

3 WP(C)/4849/2019 MOBARAK ALI
            Versus
THE STATE OF ASSAM AND 8 ORS

MR. S H RAHMAN
MR. D A KAIYUM
MR E HUSSAIN

SC, PNRD
SC, FINANCE

4 CRP(IO)/141/2022 SMTI BASANTI CHAUHAN AND 4 ORS
            Versus
TAPESWAR SAHARIA AND 9 ORS

MR. A K SAHU
MR. S SAHU

GA, ASSAM
MRS R DEKA
MR S M BARUAH
SC, FINANCE

5 CRP(IO)/284/2022 SIDHARU MUSHAHARY
            Versus
SHAHEN NARZARY

MR G BAISHYA
MD. A HASSAN
MS. P DAS

6 RSA/54/2023 NOOR ALI AND ANR.
            Versus
NUR SAYED ALI AND ORS.

MR S CHAUHAN
MR. A R SHOME

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 18/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
4) MR. J P SHARMA 01-07-2024 To 31-07-2024
5) MR. O P BHATI 28-06-2024 To 04-08-2024
6) MR. R L YADAV 15-07-2024 To 26-07-2024
7) MS. K YADAV 15-07-2024 To 26-07-2024
8) MR H Dey 17-07-2024 To 29-07-2024
9) MR. R SARMAH 15-07-2024 To 25-07-2024
10) MS M DAS 15-07-2024 To 24-07-2024
11) MS S KEJRIWAL 19-07-2024 To 22-07-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010124232018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026092019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160992019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117742022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010233482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064082023


12) MR S K KEJRIWAL 19-07-2024 To 22-07-2024
13) K U AHMED 16-07-2024 To 22-07-2024
14) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
15) MR. R K BHATRA 16-07-2024 To 19-07-2024
16) MR. P MAHANTA 17-07-2024 To 22-07-2024
17) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
18) MR. V K CHOPRA 25-07-2024 To 29-07-2024
19) MR S SARMA 16-07-2024 To 15-09-2024
20) MS. N M DEKA 17-07-2024 To 20-12-2024
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